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ORDEI{

CP No. 12s1ll&BP/NCLT/MB/MAH/2017

For the Petitioner's side reported that he has filed withdrawal memo, at his

request, this Petition is hereby dismissed as withdrawn.
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V. NALLASENAPATHY
Member (Techdcal)

B.S.V. PRAKASH KUMAR
Member Uudicial)

fsat 
-.l


